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INIRODUcnON 
I, the Chairman of the &timates Committee, having been autho--

rised by the Committee, present this Seventeenth Repon on action 
taken by Government on the recommendations contained in the 92nd 
Report (Second Lok Sabha) of the &timates Committee on Growth 
of Civil Non-Plan Expenditure. 

2. The Ninel¥-second Report of the &timates Committee was 
presented to Lok Sabha on the 28th April, 1960. The Government 
furnished their replies indicating action taken on the recommendations 
contained in the Report between the 29th November, 1960 and the 
10th November, 1961. 

The Government's replies to the recommendations contained in 
the Report, were considered by Study Group 'E' of the &timates Com-
mittee on the 31 st August, 1962. Thereafter the Government were 
requested to furnish further information on certain points arising out 
of their replies to some of the recommendations. Further information 
furnished by the Government was considered by Study Group 'E' on 
the 11th December, 1962. The draft Report on action taken on the 
recommendations contained in the 92nd Report was considered by 
Study Group 'E' on the 23rd January, 1963 and adopted by the Com-
mittee on the 30th January, 1963. 

3. The Report has been divided into the following four 
Chapters:-

I. Report. 
II. Recommendations that have been accepted by Government. 
III. Replies of Governments that have been accepted by the 

Committee. 
IV. Replies of Government that have not been finally accepted 

• 
by the Committee . 

4. An analysis of the action taken by Government on the recom-
mendations contained in the Report, is given in Appendix IV. 

It would be observed therefrom that out of 17 recommendations 
contained in the Report, 8 recommendations i.e. 47.1% have been 
accepted fully by Government. Of the rest, replies of Government in 
respect of 8 recommendations i.e. 47.1% have been accepted by the 
Committee while reply in respect of 1 recommendation i.e. 5.8% has 
not been finally accepted by the Committee. 

NEW DELm-l, 
Dated the 4th February, 1963. 

H. C. DASAPPA, 
Chairman, 

Estimates Committee. 



CII.A.PTB&l 

REPORT 

In para 17 of the 92nd Report (Second Lok Sabha) on Growth of 
Civil Non-Plan Expenditure, the Committee had observed that the 
total administrative expenditure met from Revenue during the five 
years period 1956--61 had gone up by Rs. 199 crores as compared to 
the 1955-56 level. .They had expressed the view that intensified 
efforts were required on the part of all Ministries for checking the 
growth of administrative expenditure. The Government in their reply 
(vide S. No. 8 of Chapter IV) have stated that the attention of the 
Ministries had been drawn to the observations of the Committee 
regarding the need for making intensified efforts for checking tIw 
growth of administrative expenditure and the Ministries were urged to 
study selected sectors of activities under them. The Government have 
further furnished a statement showing the results of sector studies 
undertaken by the different Ministries jDepartments (Appendix II). 

The Committee note that during the two years 1961-62 and 
1962-63, the total estimated increase in administrative expenditure 
met from Revenue over 1960-61 (actual) level, is Rs. 58.9 crores 
(Appendix Ill). Evidently, the economies effected by Government as 
a result of study of selected sectors of activities of the administrative 
Ministries must have been negligible as otherwise there would not have 
been such a large increase in expenditure as Rs. 58.9 crores during 
the period. The Committee recommend that more vigorous and 
intensified efforts are required on the part of all Ministries for checking 
the growth of.non-plan and non-developmental expenditure. The need 
for economy cannot be too strongly stressed in these days of national 
emergency and the Committee hope that the Ministry of Finance would 
exercise effective check on the growth of any non-developmental and 
non-plan expenditure. 
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APPENDIX I 

[ VIde S. NO.4 of 921ld Report in Chapter JIIJ 

Extract from speech of the l'eputy Minister of Finance (Shri B. R. Bhagat) 
before Lok Sohha during the General.Dlscussion on Budgetfor 1961-62 on 
16th March, 196I. [L.S. Dcb. 'Vol. LII No. 23 columns 5417 to 5419] 

• • • • • 
During the Second Plan period tne additional taxation raised by the 
Central and the State Governments together was of the order of Rs. 1040 
crores of which Rs~ 960 crores were expended on developmental schemes 
included in the Plan. In addition considerable amounts were made out 
of revenue both at the Centre and in the States for expenditure on deve-
lopmental schemes outside the Plan. The criticism that the bulk of the 
additional taxation was absorbed by non-developmental expenditure is, 
therefore, clearly unten3hle. While non-Plan expenditure was also 
larger than what was originally envisaged, this was mostly due to the cir-
cumstan<;cs which could not be visualised at the time when the resources 
for the Second Plan were drawn up. For instance, the defence needs WeLt 
up by Rs. 155 crores and the House will Qot say that it was unreasonable ; 
it was quite necessary. We did not viswdille this increase. Similarly, th 
interest payments on public borrowings had gone under what is known as 
non-plan expenditure. Public borrowings over the Second Plan period 
were larger than what we expected. It was larger and so were the interest 
charges' ; they went up by about Rs. 15 crores. This is mainly due to increase 
in the volume of public borrowings and also progressive increase in the in-
terest rates. The statutory and other non-plan grants paid to the States 
in pursuance of the recommendations of the Second Finance Commission 
caused a further rise of Rs. 80 crores. In addition during the Second Plan 
period, Rs. 50 crores were paid to the States as grants for raising the emolu-
ments of low-paid employees IUl"d Rs. 20 crores for sharing the expenditure 
on natural calamities. All these things will explain why there has been 
some rise m non-Plan expenditure; they are not' only justified but they 
were entirely necessary. 

It does not mean that I minimise the need for putting a curb on the 
J1"Owth of civil expenditure or non-Plan expenditure. The present Finance 
Minister at the head of the Finance Ministry is himself a safeguard against 
any untoward increase in expenditure. He comes down heavily with an 
iron hand on any untoward or unnecessary or unjustified expenditure. Then 
there are other institutions and built-in arrangements that we have evolved 
over a period of years to check t he growth because we agree that there is 
an inherent tendency for such expenditure to grow. But all the same over 
a period of years we are building such institutions which put a curb on it. 
For instance, we have the Economy Board at the highest level. Then there 
are internal economy committees in each Ministry. Then we have also 
an Organisation and Methods Division of the Cabinet. There is a committee 
en Plan Projects known as C.O.P.P. ; then there is the Special Rcorpnisatiaa 
Unit. All these are workina and from time to time. their reports are ~ 
Before the House. There ·is a continuous effort on the part of the Go~­
..ent to check all avoidable expenc:liture and to keep it down as .ucla as 
~sible. 
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APPENDIX 0 

[Vide S. No.8 of 92nd Report in Chapter IV] 

Statement slwfDing the results of the Study of Selected Sectors of actioitiu 
made by different Ministries/Departments 

Sector studied Results of the study , 

2 3 

COMPANY LAW ADMINISTRATION 

I (i) Offices of the Registrar of Reorganised. ,Resultant saving, 
Companies at Bombay, Guja- I UDC. and 6 L.D.Cs. 
rat, Gwalior, Madras, Mysore, 
Hyderabad, Orissa, Assam, 
Punjab, Delhi, Kanpur and 
Rajasthan. 

(i,) Relations with the public. Time norms for disPQsal of 
applications from public fixed 
and publicised. To facilitate 
work of the Department, com-
pany managements and Com-
pany Secretariats, a 'form filling 
guide' brought out and a bul-
letin containing circulars of the 
department • published. 

COMMUNITY DEVELOPMENT, PANCHAYATI RAJ & 
. COOPERATION 

2 Prompt payment of contractors' Procedure simplified by reducing 
Bills. steps from 47 to 26. .Certain 

standard forms prescribed Exist-
ing 'Accounts Register' re-
placed by 'Demand Register'. 
Payment to be authorised by 
reference to the Stock Register 
and Demand Register. 

DEFENCE ~i'~ • 3 Work-load of certain Under One L.D.C. and one Daftry reduced 
Secretaries and Sections. resulting in annual recurring 

saving of Rs. 4200. 

24: 
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EDUCATION 

4 e,) Scholarships under different 
Scholarship schemes. 

Various forms in use simplified and 
standardised., . Informative 
brochures prepared for use of 
scholars and educational insti-
tutions. Periodicity of progress 
reports on scholars reduced. 

Work regarding admic;sions of 
foreign private scholars at 
Ministry's level eliminated. 
Gnmt of advance equal to 3 
months' stipend to foreign schola-
rs immediately on their arrival 
in India authorised. Procedure 
simplified to expedite settlement 
of scholars' claims. Expeditious 
compliance with requests for 
application forms for scholar-
ships and prompt acknowledge-
ment of applications and intima-
tion of results secured. 

(Done in collaboration with the 
Special Re-organisation Unit). 

• 

(i,) Scholarships Schemes for 
the Handicapped. 

(Done in collaboratIon with 
the S.R.U.) 

New procedure proposed; preli-
minary selections to be made by 
State Governments; time sche-
dule for disbursement of scholar-
ships to be drawn up separately 
for fresh and old scholars to 
avoid delay in payment. 

(ii,) Prize Scheme for Books for Scheme partially decent:rallied to-
Neo-Literates. (Done in relieve Central Government of 
collaboration with SRU). certain routine work. 

(iv) Complaints from teachers or 
from public against the ma-
nagement of educational ins-
titutions in Delhi. 

(Done in collaboration with the 
S.R.U.). 

Complaints to be addressed to 
Director of Education! 
Education Officer, D.M.C. and 
to be disposed of within 3 months. 
Chief Commissioner to be ad-
dressed only if the complaint 
remains unsettled beyond 
3 months or for other special 
reasons. Annual report about 
complaints received and settled 
to be sent by the Chief CommiS"-
sioner to the Education Ministry. 
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2 3 

Complaints pending over a 
year to be discussed at a meeting 
of representatives of the Educa-
tion Minktry, Directorate of 
Education and Education Offi-
cer, D.M.C. for disposal. (Ac-
cepted in a modified form). 

EXTERNAL AFFAIRS 

:s (s) Organisation of the Terri-
torial Divisions. 

4 Territorial Divisions reorganised 
by eliminating noting at As-
sistant's level and making Under 
Secretary /Attachee responsible 

(il) Staffing in 
abroad. 

himself to deal with cases 
ab initio. Resultant saving 
Rs.51,000 per annum recurring. 

Missions/Posts Staff strength of 37 medium-
sized Missions/Posts examined. 
One Accountant, One Cypher 
Assistant, I I Assistants/Clerks 
and 2 Messengers reduced. 
Resultant saving Rs. 1,03,000 
recurring. 

(iiI) Commission-General 
Economic Affairs in 
Washington Embassy. 

of Commission merged with the 
the Embassy resulting in reduction 

of certain officers and staff re-
sulting in a net recurring saving 
of Rs. 3,00,000 per" annum. 

(iv) Ministry proper and Re-
gional Passport Offices. 

Ways and means evolved to mini-
mise procedural tangles and 
increase overall output resulting 
in avoidance of need fO[ creat-
ing additional posts for the 
future. 

FINANCE-EXPENDITURE DIVISION (CIVIL) 

·6 (I) Fiaancial and budgeting 
control. 

Kept under constant review. Cer-
tain revised arrangements with 
enhanced delegation of financial 
powers to Ministries/Depart-
ments introduced with effect 
from 1-6-62. 
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(it) Cao;e-studies to locate delays, 
oversights and other lapses. 

3 

Results of cao;e studies widely 
circulated. Problem., thrown 
up, whether relating to attitudes, 
application of rules, or pr0ce-
dures, discussed and continually 
studied. 

FINANCE-EXPENDITURE DIVISION (DEFENCE) 

7 Pension Regu1ltions for the, Revised and printed. 
Anny (part I). 

AGRICULTURE 

~ (t) Indian Veterinary Research 
Institute,. I~--Study 
of Sectors having contact with 
the public. 

(ii) Indian Central Sugar-Cane 
Committee, New De1hi--
Work-load and staff strength 
of the organisation. 

~nquiries from' private parties 
to be answered straightaway 
by Technical Officer, Poultry 
Research Division, to avoid 
delays. Return of earnest 
moneys speeded by requiring 
deposits to be returned imme-
diately to aH, except the twO 
lowest, unsuccesSful tenderers. 
Delays in payment of bills 
against supplies remedied. 
O. & M. control 
introduced. 

Following 
resultant 
Rs.26064: 

posts abolished with 
annual savIng of 

Scientific Assistant I 
Publicity Assistant 1 
Assistants/U.D.Cs. 4 
L.D.Cs. . 2 
Peons 2 
Dark-Room Attendant 1 
Artist-cum-Photogra-
pher . 1 

(Post redesignated as 
Artist and the grade 
revised from Rs .. 
325-575 to Rs. 
150--240). 

(ii.) Tobacco Grading Station Time norms prescribed for d~s· 
Guntur--Study of Sectors posal of applications on certd 11 
having contact with the public. items. 

-------------------------------------------------
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FOOD 

(a) Vanaspati Section of Sugar 
& Vanaspati Directorate. 
(Attached Office). 

3 

2 U.D.Cs. and I L.D.C. reduced. 
Post of Store Keeper-cum-
Laboratory Assistant (60-120 
created· and 2 technical subor-
dinate posted). 

(ia) Storage Sections • 2 U.D.Cs. and 2 L.D.Cs. redu-
ced. 

(iia) Storge and Inspection Dir- Returns rationalised. Analysis 
ectorate~ work decentralised. Regional 

technical organisations stren-
gthened. 

(if)) B.F. & C. Directorate Directorate reorganised and some 
sections merged or abolished. 
Work relating to fertilizers 
transferred to Department of 
Agriculture. Statistical Cell 
set up with posts provided 
from within the existing strength 
by readjustment. 

(v) Sugar Shipping and SCD 2 Sections merged into one section 
Sections. which was eventually abolished, 

and work transferred with 
staff to other Sections. 

(VI) P & D Directorate . I Section abolished with resul-
tant saving of 1 Section Officer, 
6 Assistants, 1 U.D.C. and 
3 L.D.Cs. 5 posts of Assistant 
Directors abolished and 2 posts 
of Deputy DirectorS created 
in their place. 

(vi,) Establishment Division Pilot Sections depilotised. Re-
gional Directors declared as 
HeaBs of Department. One 
Section abolished. U.S. 
(Welfare) increasingly associa-
ted with the work relating to 
cleanliness, canteen, etc. 

(vii,) Sugar Sections in Minis- Staff reduced by 3 Assistants! 
try. U.D.Cs. and 2 L.D.Cs. 
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(ix) Movement Directorate 
(x) Regional Admn. ~ection­

Necesshy . to continue an 
additional temporary post 
ofS.O. 

(Xt) Delays in disposal of audit 
reports/local. check reports! 
physical veiification reports. 

(xi,) Delays in submission of 
timesheets. 

(xii,) Delays in disposal of da-
maged foodgrains. 

(xiv) Contribution of A.Os. at 
Headquarters. 

(xv) Procurement Ote. 

(XVI) Basic Plan Ohision 

1M 

3 

RetUrns ratioaaliaei. 
Post recommended for c:oatiDuac:e. 

Procedure regarding handlin. o( 
audit reports tightened. • 

Elimination of delay spotS sue-
gcsted. 

Categorisation of damaged graiDa 
dcc:entralised. Financial power 
of Regional Directors enhanced 
from 5,000 to 10,000. 

Work redistributed. ADs. to be 
utilised exclUSively for field 
work. 

Status quo maintained clue to 
uncertain procuremeIlt 
programme. 

o De section abolished ad ... 
reduced by I S.O .• 2 UD.Ca. 
and I L.D.C. 

(xvi,) Policy and Imports Divi- SrQl1lS quo maintaiDoc1. 
sion. • 

(xviii) Delegation of powers to List being finalisccL 
lower levels for expeditious 
disposal of work. 

(x£x) Requirements of almirabs Requiremc:llts of IleOl ,I.jnbt 
• in the Department for safe assessed. 

custody of records. 
(xx) Sugar sections in the De-

partment. 
(xxi) Directorate of Sugar Be 

Vanaspati (Attached Office) 

Staff reduced by 2 A.lstUti aod 
2 L.D.Cs. 

35 posts reduced. as a result of de· 
control of sugar. Directorate 
reorganised. S &: V scctioo ia 
the Minisuy abolished and ita 
work redistributed between tho 
MInistry and the Directorate. 
Resultant .. ving Rs. I lath per 
annum. 
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(xxii) Dem~on of responsi- Responsibility between P.A.O. and 
bility of A'p.O. and the A.P.O. demarcated. 
PAO in respect of recoveries 
to be effected on account of 
sale proceeds of quota rights 
of tea purchased through 
export sales. 

(xxiii) Procurement Directorate Status quo due to uncertainties. 

(xxiv) NoI1DS of dock staff in Norms worked out. 
Eastern, Southern, Western 
Regions and Kandla Port. 

(xxv) Ministerial staff require-
ments for Central Food-
grains Research & Train-
ing Centre, Hapur (a new 
and expanding Organisation) 

tXX!n) Meetings/group discus-
sions held in Department. 

Following staff sanctioned : 

Asstt. Superintendent 
Senior Clerk . 
Junior Clerks . 
Sweeper. 

Status quo maintained. 

I 
I 
2 
I 

,xxviI) Additional Staff for Cell strengthened by internal 
DDGs Coordination Cell. adjustments. 

(XXfJiU) Foreign Enc1air Tele- No extravagance noticed. 
grams. 

(xxix) Secretariat assistance re- Following staff- reCOIUm'!Ilded to 
quired by Engineering Offi- cope with increased CllnstruC-
cers of Food wing of PWD. tion activity :-

(xxx) Delays in submission of 
Stock Acco\Dlts in Western 
Region. 

U.D.C. 
Steno-typist 
Draftsmen . 

. I 

I 

. I (by transfer 
from out-
station' 

Orders to be issued to ensure com-
pliance of standing instructions 
by Depot Officers, Clearing Agent 
and Regional Offices for avoid-
ing delays. 

("XI) Inspectorate staff 
Fair PrIce shops. 

fOr N umber of Inspectors recommen-
ded for reduction from I I I 
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1 2 3 

(xxxii) Delays in payment of Number of procedural changes 
contractors bills, review of suggested. 
contract forms, etc. 

HOME AFFAIRS 

10 (i) Review • of the nature. and 
volume of work of all Sec-
tions. 

(0) Methods of work of the 
Central Foreigners Bureau. 

(iii) Representation of Schedu-
led Castes and Scheduled 
Tribes in service Manual. 

Procedures improved and 0rganisa-
tional set up changed resulting in 
elimination of tmnecessaIY work 
and reduction of .20 Assistants 
and 30 L.D.Cs. 

Procedure and maintenance of re-
cords of foreigners simplified. 
Three periodical reportS .disconti-
nued. Opening of 20,000 files 
and preparation of 43,000 cards 
given up. 

A consolidated and simplified c0m-
pendium of all orders circulated. 
Forms of annual return reviewed 
and simplified. Ministries/De-
partments made responsible for 
detailed check of returnS, Home 
Ministry exercising only 10% 
check. 

INFORMATION & BROADCASTING 

II Requests received from printers 
by the Directorate of Adver-
tising & Visual Publicity for 
inclusion in the panel of Prin-
ters. 

Procedure evolved to simplify and 
expedite selection of Printers for 
the Panel. 

MINES & FUEL! 

12 (i) Geological Survey of India, 
Calcutta and its Regional 
Office at Hyderabad. 

Work relating to cash and establish-
m::nt matterS simplified. In-
creased delegation of powers to 
officers. 0 & M control me-
chanism introduced. Officers 
and staff in . various categories 
reduced resulting in an annual 
saving of Rs. 97,500/-. 
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(a1.Indian Bureau of Mines, 
.NIIPW' IDd its Regional 
~cc at Ajmer. 

3 

Procedure for recruiting non-
gazetted technical staff, handling 
of incoming dak, despatch work, 
processing T _4... bills simplified. 
Officers and staff in various cate-
gories reduced, resulting in an 
annual saving of Rs. 20>460. 

<' 

PLANNING COMMISSION 

13 (') Procedure reprding cost Procedure modified thereby mini· 
revision of schanes/projects mising references to Planning 
md references received in Commission. 
the Planning Commission in 
this rcprd. (Done with 
assistance of S.R.U.) 

(Ii) System of progress report- Number of improvements effected. 
ing and periodical review 
of progress. 

RAILWAYS 

14 (.) Review of the time taken for 
~tofbillstocontracton 
executing work for, or making 
supplies to Railways. 
(Continuous study). 

(a) Prevention of claims for com-
pensation from the public sec-
tor for goods lost or damaged, 
judging effectiveness of steps 
taken with reference to the 
claims Prevention Organisa-
tion set up_on Railways. 

(iiI) Examining the transit time 
of freight traffic including 
smalls, with related aspects of 
speeds of trains, effectiveness 
of Wagon Chasing Organisa-
tion etc. 

Time limit of 3<>-90 days fixed for 
clearing bills for stores and work 
done which are measured and certi-
fied on the spot before the bills are 
sent to the Accounts Office. The 
time taken by Executive Offices 
and Accounts Offices being sub-
jected to an analysis with a view 
to further impovement. 

Time taken for disposal of claims 
reduced from 61 days in 1958-59 
to 48 days in Ig60. 

A small Wagon chasing Organisa-
tion developed on all Railways 
to reduce wagon detentions. To 
ensure optimum use of resources 
and maximum movement of 
traffic; performance at tranship-
ment points and importan 
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I 

• 

3 

marshalling yards watched daily-
Open wagons covered with 'tar-
paulins' u~ed instead of closed 
wagons; free time for loading 
and unloading reduced; , night 
transhipment introduced, etc. 
Targets set periodically for load-
ing and other important aspects 
of operations and special drives 
initiated to create enthusiasm 
among staff . 
• 

IRON & STEEL 

15 A gen~ral study of the sections Staff re-aligned. 
in the Department with refer-
ence to their work-load and 
nature of work. 

COMMUNICATIONS & CML AVIATION 

16 (I) Licens°ing of Wireless Stations 
both Government and private. 

Issue & Renewal of the following 
licences :-

(a) Amateur Wirelef·s Telegraph 
Stati~n Licence (Gr. I & II). 

(b) Fixed/Land Mobile Station 
Licence to Polk -. Railways & 
private parties. 

• 

(c) Licence to Demonstrate 
Wireless Transmitting Appar-
atus (Issue only). 

(d) Aeromobile Station Licence. 

(e) Maritime Mobile' Station 
Licence. 

(f) Licence to establish a wire-
less station for experiments in 
wireless telegraphy. 

To reduce office work, renewal 
period of licences issued to G0-
vernment Departments and Uni-
versities fInstitutions . extended 
from one year to two years. Re-
newal of licences staggered to 
secure even distribution of work-
load thrOughout the year. All li-
cences issued over the signature 
of Assistant Wireless Adviser in-
stead of Deputy Wireless Adviser, 
approval of the latter being ob-
tained to the issue of first licence 
to a private party. Centres for 
ampteur Station Operators' 
Certificate Examination settled 

once for aU and specmed in prin-
ted application fOrIm instead of 
being decided ad hoc at the time 
of examination. Procedure for 
issuing licences streamlined. As 
8 result of the study number of 
steps involved in the procedure 
reduced from 420 to 286. 
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--------------------------------------------------
(i2) Issue of Import Licences for 

Wireless Transmitting equip-
ment. 

(U2) Issue of Duty Concession 
Certificate for Communication 
Receivers not meant for Broad-
cast Reception. 

Procedures streamlined. Oearnace 
for import of transmitters and 
trans-receivers to be obtained by 
applicants from W.P.C. Orga-. 
nisation before and not after issue 
of import permits by Chief Con-
troller of Imports. 

Proceduref streamlined. 

WORKS, \lOUSING & SUPPLY 

17 Department of Explsovies . Sy.tematic and regular inspections 
of licensed premi~ es recommended. 
Amm.gements for imparting in-
structions to the State Police 
Officers in handling of explosives 
etc. decentralised by entrusting 
the work to Regional Offices in 
place of Headquarters Office. 
This would result in some eco-
nomy in the matter of T.A. 
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ApPENDIX IV 
[Vide para 4 of Introduction] 

Analysis of the action taken by GotJernnl8nt on the recommendaLiofi$ c;lIItoiur./ 
in the cp.nd Report (Second Lok Sabha) of the Estimates .,. 

Committee. 

I. Total number of recommendations 

II. Recommendations accepted fully by Goverrurtcnt (vide 
recommendations at S. Nos. 6. 7. 9, and 13 to 17 in 
Chapter II) 

Number 

Percentage to total 

III. Recommendations not accepted by Government but replies 
in respect of which have been accepted by ,the Com-
mittee (vide recommendations at S. Nos. I to 5 and 10 to 
12 in Chapter III). 

Number 

Percentage to total 

IV. Recommendations in respect of which replies of Govern-
ment have not been finally accepted by the Committee 
(fJide recommendation at S. No.8 in Chapter IV). 

Number 
Percentage to total 

• GMGIPND-LS I-~42 (aii) LS-7-2-63-Soo, 

I7 

8 

8 

5'8% 

_ ilila 
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